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(HIGH COURT OF ASSAM, NnCALnNOJ"ITZOffi pRADESH)

NOTICE
Dated Guwahati, the Bh April, 2021

whereas, applications for designation as Senior Advocates have been received
from Learned Advocates by the Secretariatl and

whereas, as per Rule 6 (3) of the "Gauhati High Couft (Designation of Senior
Advocates) Rules, 2oL8", the application/proposal received for designation of an
Advocate as a senior Advocate is to be published in the officiat website of the Gauhati
High court inviting suggestions/views of other stakeholders to the proposed
designation within such time as may be directed by the committee;

Now, the particulars of the Learned Advocates, whose applications have been
received are uploaded with this notice inviting suggestions/ views of other stakeholders
to the proposed designation within 15 (fifteen) days as directed by the permanent
committee of Assam for Designation of senior Advocates.

The views/suggestions may be submitted to the secretariat on or before
23.o4.2o2leitherthroughe-mail()orintheofficeof
the chief Justice secretariat, Gauhati High couft, Guwahati-7g1001.

By Order,

Sd/- Raktim Duarah

REGISTRAR GENERAL

Memo No.HC. ttt -ZglZOtgl !4ZUG, Dated Guwa hati, the 8th April, 2021
Copy to:-

1' The Secretary, Law Department, Govt. of Nagaland, Kohima/ Govt. of Mizoram, Aizawl/ Govt. ofArunachal Pradesh, Itanagar.
2' The L'R-cum-Commissioner & secretary to the Govt. of Assam, Judicial Department, Dispur, Guwahati.3. The Registrar (vigirance/ Admn,/Judr./ Estt.) Gauhati High court, Guwahati.4' The Registrar, Gauhati High court, Kohima Bench, Kohima/ Aizawl Bench , Aizawl/ Itanagar permanent

Bench, Naharlagun. They are requested to circulate the notice in the Bar Association of theirrespective Bench.

The District & Sessions Judge, Assam
The Registrar-cum,
The Secretary, the

5.

6.

7.

8,

9.

10

-Principal Secy. to Hon'bre the Chief Jusuce, Gauhati High court, Guwahati
Bar Council of India, New Delhi.

The President/ secretary Generar, Gauhati High court Bar Association, Guwahati.
The President/ Secretary General, Gauhati High Court Advocates'Association, Guwahati.
The Chairman, Bar council of Assam, Nagaland, Mizoram, Arunachal pradesh & Sikkim, Gauhati High
Court, Guwahati.

11. The President/ Secretary General, All Assam Lawyer's Association, Guwahati.
12. The Joint Reg istrar Gauhati High Court, Guwahati.
13. The Deputy Reg istrar Gauhati High Court, Guwahati
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14. The Librarian-cum-Research Officer, Gauhati High Court, Guwahati.
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j{ne Project Manager, Gauhati High Court, Guwahati. He is requested to upload this notice in the
official website of the Gauhati High Court.

16. The P.S. to Hon'ble Mr. / Mrs.

Court, Guwahati.
Judge, Gauhati High

17. The C. A. to the Registrar General, Gauhati High Court, Guwahati
18. The Notice Board, Gauhati High Court, Guwahati.
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LIST OF APPLICANTS FOR THE STATE OF ASSAM 
 
SL.NO NAME OF CANDIDATES 

1. Sri Manas Sarania (View) 

2. Sri Profulla Roy (View) 

3. Sri Arup Kumar Sarma (View) 

4. Sri Amlan Dutta (View) 

5. Sri Jyotirmoy Roy (View) 

6. Sri Sailendra Kumar Barkataki (View) 

7. Sri Aswini Thakur (View) 

 
 
N.B:- The above list of applicants is not necessarily in order of seniority. 
 

http://ghconline.gov.in/General/SrAdvForm21/AS54.pdf
http://ghconline.gov.in/General/SrAdvForm21/AS55.pdf
http://ghconline.gov.in/General/SrAdvForm21/AS56.pdf
http://ghconline.gov.in/General/SrAdvForm21/AS57.pdf
http://ghconline.gov.in/General/SrAdvForm21/AS58.pdf
http://ghconline.gov.in/General/SrAdvForm21/AS59.pdf
http://ghconline.gov.in/General/SrAdvForm21/AS60.pdf

